
23.07.2018 J-1 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

1.W.P.(C) 9268/2016 TAYYAB HUSSAIN VIKAS SETHI
VS.STEEL AUTHORITY OF INDIA SHAILWAL SRIVASTAVA
AND ORS. AAYUSHI AGARWAL

                       COURT NO. 32
                      HON'BLE MR. JUSTICE R.K.GAUBA

1. CRL.M.C. 334/2016 & CRL.M.A.1446/2016

FADI EL JAOUNI        ..... Petitioner
Through: Mr. J.K. Das, Sr. Adv. with Ms. Varuna Bhanrale and 

Ms. Vatsala Kumar, Advocates
versus

GIAN CHAND GARG      ..... Respondent
Through: Mr. Rishi Manchanda, Advocate with Ms. Divya Singh, Advocate

2. CRL.M.C. 346/2016 & CRL.M.A. 1463/2016

FADI EL JAOUNI        ..... Petitioner
Through: Mr. J.K. Das, Sr. Adv. with Ms. Varuna Bhanrale and 

Ms. Vatsala Kumar, Advocates
versus

GIAN CHAND GARG      ..... Respondent
Through: Mr. Rishi Manchanda, Advocate with Ms. Divya Singh, Advocate

3. CRL.M.C. 347/2016 & CRL.M.A.1465/2016

FADI EL JAOUNI         ..... Petitioner
Through: Mr. J.K. Das, Sr. Adv. with Ms. Varuna Bhanrale and

 Ms. Vatsala Kumar, Advocates
versus

GIAN CHAND GARG     ..... Respondent
Through: Mr. Rishi Manchanda, Advocate with Ms. Divya Singh, Advocate



23.07.2018 J-2 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

4. CRL.M.C. 348/2016 & CRL.M.A.1467/2016

FADI EL JAOUNI        ..... Petitioner
Through: Mr. J.K. Das, Sr. Adv. with Ms. Varuna Bhanrale and

Ms. Vatsala Kumar, Advocates
versus

GIAN CHAND GARG      ..... Respondent
Through: Mr. Rishi Manchanda, Advocate with Ms. Divya Singh, Advocate

5. CRL.M.C. 349/2016 & CRL.M.A. 1469/2016

KHALED ABDELRAHMAN RADI        ..... Petitioner
Through: Mr. J.K. Das, Sr. Adv. with Ms. Varuna Bhanrale and

Ms. Vatsala Kumar, Advocates
versus

GIAN CHAND GARG ..... Respondent
Through: Mr. Rishi Manchanda, Advocate with Ms. Divya Singh, Advocate

6. CRL.M.C. 350/2016 & CRL.M.A. 1471/2016

KHALED ABDELRAHMAN RADI        ..... Petitioner
Through: Mr. J.K. Das, Sr. Adv. with Ms. Varuna Bhanrale and

Ms. Vatsala Kumar, Advocates
versus

GIAN CHAND GARG ..... Respondent
Through: Mr. Rishi Manchanda, Advocate with Ms. Divya Singh, Advocate

7. CRL.M.C. 351/2016 & CRL.M.A. 1473/2016

KHALED ABDELRAHMAN RADI         ..... Petitioner
Through: Mr. J.K. Das, Sr. Adv. with Ms. Varuna Bhanrale and

Ms. Vatsala Kumar, Advocates
versus

GIAN CHAND GARG ..... Respondent
Through: Mr. Rishi Manchanda, Advocate with Ms. Divya Singh, Advocate



23.07.2018 J-3 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

8. CRL.M.C. 352/2016 & CRL.M.A. 1475/2016

KHALED ABDELRAHMAN RADI        ..... Petitioner
Through: Mr. J.K. Das, Sr. Adv. with Ms. Varuna Bhanrale and

 Ms. Vatsala Kumar, Advocates

versus

GIAN CHAND GARG     ..... Respondent
Through: Mr. Rishi Manchanda, Advocate with Ms. Divya Singh, Advocate

9. CRL.M.C. 3257/2016 & Crl. M.A. 13910/2016

JWALA DEVI ENTERPRISES P. LTD. ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

FADI EL JAOUNI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale & 

Ms. Vatsala Kumar, Advocate

10. CRL.M.C. 3262/2016

JWALA DEVI ENETPREISES P.LTD. ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

KHALED ABDELRAHMAN RADI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale & 

Ms. Vatsala Kumar, Advocate

11. CRL.M.C. 3266/2016

JWALA DEVI ENTERPRISES P.LTD ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

NASSER MOHAMMED M.F. AL HAJRI  ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale & 

Ms. Vatsala Kumar, Advocate



23.07.2018 J-4 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

12. CRL.M.C. 3648/2016

JWALA DEVI ENTERPRISES P. LTD. ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

NASSER MOHAMMED M.F. AL HAJRI  ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

 Ms. Vatsala Kumar, Advocate
13. CRL.M.C. 3652/2016

JWALA DEVI ENTERPRISES P. LTD. ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

KHALED ABDELRAHMAN RADI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate

14. CRL.M.C. 3672/2016

JAWALA DEVI ENTERPRISES P. LTD. ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

FADI EL JAOUNI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

 Ms. Vatsala Kumar, Advocate

15. CRL.M.C. 3267/2016 & Crl. M.A. 13928/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

NASSER MOHD M F ALI HAJRI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
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16. CRL.M.C. 3269/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

FADI EI JAOUNI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate

17. CRL.M.C. 3270/2016 & Crl. M.A. 13935/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

KHALED ABDELRAHMAN RADI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate

18. CRL.M.C. 3639/2016
ANAND PARKASH BANSAL ..... Petitioner

Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 
Mr. M. Mittal, Advocates.

versus

NASSER MOHAMMED M.F. AL HAJARI  ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

 Ms. Vatsala Kumar, Advocate

19. CRL.M.C. 3642/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

KHALED ABDELRAHMAN RADI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

 Ms. Vatsala Kumar, Advocate
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20. CRL.M.C. 3643/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

KHALED ABDELRAHMAN RADI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
21. CRL.M.C. 3645/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

FADI EL JAOUNI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale & Ms. Vatsala 

Kumar, Advocate
22. CRL.M.C. 3646/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

FADI EL JAOUNI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
23. CRL.M.C. 3649/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

KHALED ABDELRAHMAN RADI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
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24. CRL.M.C. 3650/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

NASSER MOHAMMED M.F. AL HAJRI  ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale & 

Ms. Vatsala Kumar, Advocate
25. CRL.M.C. 3651/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

NASSER MOHAMMED M.F. AL HAJRI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale & 

Ms. Vatsala Kumar, Advocate
26. CRL.M.C. 3653/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

NASSER MOHAMMED M.F. AL HAJRI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
27. CRL.M.C. 3654/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

KHALED ABDELRAHMAN RADI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
28. CRL.M.C. 3655/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

FADI EL JAOUNI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
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29. CRL.M.C. 3658/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

NASSER MOHD  M F AL HAJRI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
30. CRL.M.C. 3659/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

NASSER MOHAMMED M.F. AL HAJRI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
31. CRL.M.C. 3661/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

NASSER MOHAMMED M.F. AL HAJRI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
32. CRL.M.C. 3663/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

FADI EL JAOUNI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
33. CRL.M.C. 3664/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

NASSER MOHAMMED M.F.AL HAJRI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
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34. CRL.M.C. 3665/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
Versus

KHALED ABDELRAHMAN RADI ..... Respondent
    Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale & 

Ms. Vatsala Kumar, Advocate
35. CRL.M.C. 3666/2016

ANAND PRAKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

FADI EL JAOUNI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
36. CRL.M.C. 3673/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

KHALED ABDELRAHMAN RADI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
37. CRL.M.C. 3674/2016

ANAND PARKASH BANSAL ..... Petitioner
Through: Mr. Tanmay Mehta, Advocate with Mr. Rajeev Aggarwal, & 

Mr. M. Mittal, Advocates.
versus

FADI EL JAOUNI ..... Respondent
Through: Mr. Sandeep D. Das, Advocate with Ms. Varuna Bhanrale &

Ms. Vatsala Kumar, Advocate
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38. CRL.M.C. 3084/2015 and Crl. M.A. 10944/2015

VIJAY AHUJA ..... Petitioner
Through: Mr. Sanjeev Agarwal, Adv.

versus

STATE OF NCT OF DELHI & ANR ..... Respondents
Through: Mr. Mukesh Kumar, APP for the State.

39. CRL.M.C. 3086/2015 and Crl. M.A. 11004/2015

VIJAY AHUJA ..... Petitioner
Through: Mr. Sanjeev Agarwal, Adv.

versus

STATE OF NCT OF DELHI & ANR ..... Respondents
Through: Mr. Mukesh Kumar, APP for the State.

40. CRL.M.C. 3087/2015 and Crl. M.A. 11007/2015
VIJAY AHUJA ..... Petitioner

Through: Mr. Sanjeev Agarwal, Adv.

versus

STATE OF NCT OF DELHI & ANR ..... Respondents
Through: Mr. Mukesh Kumar, APP for the State.

HIGH COURT OF DELHI                            
21ST  JULY,2018                              REGISTRAR (LISTING)



23.07.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO.  14 
HON'BLE MR. JUSTICE VIBHU BAKHRU

    AT 2.15 P.M.

1.  ARB.P. 143/2018           GOLDEN CHARIOT RECREATIONS   MUKAL TALWAR, VIKRAM DHOKALIA
    I.A. 3336/2018            PVT.LTD.                     S.DHANANDA, VIJAY SHARMA 
    I.A. 3337/2018            Vs. MUKESH PANIKA, & ANR.                                 
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